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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 23/2023
In
Original Application No. 75/2023

IN THE MATTER OF:
JAISHREE BANSAL ... APPLICANT
VERSUS

MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE
CHANGE AND OTHERS
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 23/2023
In
M.A. No. 33/2023
In
Original Application No. 75/2023
(I.A. No. 645/2023)

IN THE MATTER OF:
JAISHREE BANSAL ... APPLICANT
VERSUS

MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE
CHANGE AND OTHERS

... RESPONDENT(S)

OBJECTIONS AGAINST ATR SUBMITTED BY THE DISTRICT
HEALTH OFFICER, GHAZIABAD NAGAR NIGAM, ON BEHALF
OF APPLICANT, JAISHREE BANSAL

That the ATR, which was directly filed before the Hon’ble NGT and ought
to be filed through the Chief Secretary, Uttar Pradesh in terms of Order
dated 26.04.2023, is contradictory to the existing status of actual site in
question, the Applicant by way of instant Objections craves leave of this
Hon’ble Tribunal to draw it’s kind attention towards the reality of the site:

1. That the contents of Point No. 7 and 8, supported with the Affidavit,
has been falsely quoted by the GNN Swasthya Adhikari. It is
submitted that the unprocessed mixed waste is still being dumped at
Bikkanpur site since June 2023. Photographs dated 01.11.2023,
03.11.2023, 04.11.2023, 05.11.2023, 06.11.2023, 07.11.2023,
09.11.2023, 10.11.2023, 11.11.2023, 12.11.2023, 15.11.2023,
16.11.2023, 17.11.2023, 19.11.2023 & 20.11.2023 are being
attached for your reference and to take strict action against the
Swasthya Adhikari, GNN, who has intentionally and deliberately
submitted the false ATR before this Hon’ble Tribunal.

2. Asreveals through the ATR, that GNN have entered into agreement
with M/s Rollz India Waste Management Pvt. Ltd. in JV with M/s
Geron Engineering Pvt. Ltd. on 30.09.2023 for disposal of legacy
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waste at Bhikkanpur pipeline road site. However, till date i.e. for
almost last 2 months no work has started on ground, as stipulated in
the Agreement dated 30.09.2023.

3. Itisrelevant to mention here that the fire incident took place in start
of May’23 and outer fire was brought under control by July’23 and
the report is prepared by Swasthya Adhikari on 05.10.2023. Still if
Swasthya Adhikari GNN says there is hidden fire inside the heap,
then the efforts of the Ghaziabad Nagar Nigam to distinguish fire
broke is questionable and their act is destroying environment
adversely. The officials of GNN have categorically mention in Point
Number 14 of their report pertaining to saving government
exchequer, they are adversely playing with thousands of lives of the
locality.

4. In connection to the statement made in point number 22 of their
report, we have been complaining to the authorities about leachates
removal for the past four months but of no avail. Initially the
leachates was left unattended and untreated at several locations and
along our boundary wall too which is 157 feet long. In present
situation, all the leachates has being pumped out directly into the
drain line flowing at the back side of the land. Unfortunately,
leachates accumulated along our boundary wall keeps on
accumulating again and again due to continuous dumping of
unprocessed mixed waste at just 5 feet away from our boundary
wall. The long accumulation of leachates will definitely contaminate
the ground water. This is worth mentioning that complaints for
leachates removal is being done for the areas where fresh dumping
is being carried out, not for the area where fire incident took place.
The GNN is not considering the actual situation at the site.

5. That as per Point Number 25 of their Report, GNN’s future plan’s
commencement is highly doubtful. It is noteworthy to mention that
Galand land was allotted to GNN in the Year 2018 and due to public
resistances (as mentioned in their report itself), it has not come
under execution since last 5 Years i.e. till date, therefore, GNN has

no definite time plan for its commencement also.

In addition to above, we would like to highlight few more details to this

Tribunal;
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6. That multiple calls on 112 (PV No. P18072310965 dtd 18.07.2023,
P29072309676 dtd 29.07.2023, P31072304717 dtd 31.07.2023) has
been made to get the leachates removed accumulated due to
continuous dumping of unprocessed mixed waste.

7. That a complaint mail dtd 22.07.2023 was sent to DM Ghaziabad
and Commissioner Ghaziabad requesting to stop the continuous
dumping of unprocessed mixed waste on the land under question
and also informing about the huge number of dumpers coming on
site without number plate along with proofs like photographs and
news article published in Hint dtd 06.07.2023

8. That on 24.07.2023 a complaint MOCOP/E/2023/0023666 was
registered on CPGRAMS portal with JS, Govt. of UP regarding
continuous dumping of unprocessed mixed waste illegally on the
land under question along with proofs as sated above. To this
complaint a reply dated 10.08.2023 was uploaded by GNN
Swasthya Adhikari, stating that in present a land adjacent to the land
under question has been provided to M/s GEPL for processing of
garbage, whereas the report dated 05.10.2023 submitted by GNN
claims that after September 2022, GNN has only one processing and
dumping unit and the unit is situated at Morta.

9. That on 26.07.2023 an I.A. was filled with NGT in the matter E.A.
23/2023 in order to seek stay over the dumping of unprocessed
waste being carried out at Bhikkanpur pipeline road land, illegally.

10.That on 30.07.2023 a complaint 40014023027676 was registered
under Jansunwayi Portal requesting to take appropriate action
against the continuous dumping of unprocessed mixed waste and
huge number of dumpers coming without number plate. The action
was supposed to be taken by 14.08.2023. Unfortunately, authorities
are not paying any heed and the complaint is still pending.

11.That a complaint mail dated 31.07.2023 was written to all
respondents under matter E.A. 23/2023 requesting to remove the
leachates accumulated along our boundary wall in huge quantity as
the GNN employee working at site refused to get the leachates

removed. Infact the person misbehaved and ask us to get it removed

by self, stating that it is not their duty to remove leachates.
12.That the above mail was forwarded to JS, Govt. of U.P. on
01.08.2023, seeking his intervention and help but of no avail.



206

13.That on 11.08.2023 a complaint MOEAF/E/2023/0001882 was D
registered on CPGRAMS portal with Scientist E, CPCB Div., Delhi
requesting to look into the matter of dumping unprocessed mixed
waste and removal of leachates accumulated at different locations
unattended and untreated. In reply two letter (PI-14/32/2021-UPC-
11-HO-CPCB-HO dated 25.08.2023 and dated 04.10.2023) were
issued from CPCB to take necessary action and provide an action
taken report. Unfortunately, GNN has not submitted any report till
date.

14.That on 30.08.2023 a complaint 40014023032708 was registered
under Jansunwayi Portal requesting removal of leachates
accumulating along our boundary wall along with details of multiple
complaints done via calling 112. Pipeline chowki in-charge Mr.
Narendra Singh helped in getting the leachates removed. His closure
report attached with the complaint also verifies that at present also
GNN dumps garbage on the land situated at Bhikkanpur pipeline
road.

15. That on 02.09.2023 a complaint 40014023033044 was registered
under Jansunwayi Portal requesting to stop continuous dumping of
unprocessed mixed waste, remove the accumulated leachates, clear
the sarkari nali and sarkari chak road which has been illegally taken
under control by M/s GEPL and has dumped 20 feet plus garbage
over it. A reply from M/s GEPL has been enclosed along with a
covering letter dated 16.09.2023 issued by GNN Swasthya
Adhikari. The reply from M/s GEPL states that, a waste processing
plant has been established at Bhikkanpur pipeline road site with all
the adequate provisions made at the site to collect the leachates and
subsequently treat the same. It is absolutely wrong and Applicant is
submitting photographs dated 09.11.2023, which would establish
the actual situation at site.

16. That on 25.09.2023 a complaint MOEAF/E/2023/0002224 was
registered on CPGRAMS portal with JS, Govt. of UP regarding
asking the authority to construct a proper system for removal of
leachates. A reply dated 08.11.2023 was filled by GNN swasthya
Adbhikari stating that M/s GEPL has removed all the leachates and
has already constructed the leachates removal tank. Please find the
attached photos dates 09.11.2023 showing the leachates is still
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accumulated in high quantity at the same location for which the
complaint was done. Also find the attached leachate tank photo
dated 09.11.2023 showing the construction of leachate tank still
under process.

17. That on 29.09.2023 a complaint MOCOP/E/2023/0024335 was
registered on CPGRAMS portal with JS, Govt. of UP regarding
removal of garbage dumped over sarkari chak road and sarkari nali
adjacent to our land. A reply was filled by GNN Swasthya Adhikari
stating that M/s GEPL has been instructed to remove the garbage
and the work has been started. Unfortunately, on 04.11.2023 the
complainant had to file a complaint in Anti-Bhu Mafia complaint
portal available in Jansunwayi Portal to stop the continuous
dumping of unprocessed mixed waste over the chak road and sarkari
nali and help in making it accessible for commuters.

18. That on 03.10.2023 a complaint 40014023038132 was registered
under Jansunwayi Portal requesting same issue of leachates removal
and construct a proper drain line/ drain pit / any other way prescribe
under SWM 2016 rule for removal of leachates. Same reply of M/s
GEPL which was enclosed in complaint 40014023033044 dtd
02.09.2023 is attached along with a covering letter dated 16.10.2023
issued by GNN Swasthya Adhikari. The reply from M/s GEPL
states that, a waste processing plant has been established at
Bhikkanpur pipeline road site with all the adequate provisions made
at the site to collect the leachates and subsequently treat the same.

19. That on 04.10.2023 a complaint MOCOP/E/2023/0024396 was
registered on CPGRAMS portal with JS, Govt. of UP to stop the
continuous dumping and removal of leachates. M/s GEPL replied
that sarkari nali has been blocked by Delhi Jal Nigam and leachates
tank has been constructed for removal of leachates. We are
submitting photographs dated 09.11.2023 which establishes the
actual situation of leachate tank.

20. That the proof of leachates being directly pumped out in the drain
line available at the back side of the land without treatment is

enclosed for your reference.

21. It is also worth mentioning that the dumping is being done just 5

feets away from our land.
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22.That in addition to above, we would like to add few complaints
reported by Mr. Salek Bhaiya, Secretary, Vikas Sangarsh Samiti,
Ghaziabad to several authorities as Minister of State for Road
Transport, Highways, and Civil Aviation, M.L.A., Muradnagar,
Ghaziabad, Regional Office, U.P. Pollution Control Board,
Ghaziabad, Officer-in-charge of Tehsil, Ghaziabad regarding the
continuous dumping of unprocessed mixed waste at Bhikkanpur,
Pipeline road site. A reply to his complaint dated 19.08.2023 was
received from Swasthya Adhikari Nagar Nigam Ghaziabad on
15.09.2023 which states that only Bhikkanpur site is being used for
dumping and processing garbage while maintaining all required
regulations. Whereas photos attached clearly shows the state of
dumpers in which garbage is filled and they use to dump this
garbage at the site in question.

23. That the Applicant with folded hands, in the abovenoted facts and
circumstances, prays that this Hon’ble Tribunal shall take strict
action by imposing exemplary costs and penalty upon the Swasthya
Adhikari, GNN for submitting false report before this Honourable
Tribunal and he shall also be penalised for continuously doing the
illegal activity of dumping waste (against the prescribed rules and

regulations) and harming the environment adversely.

It is therefore, in the foregoing circumstances, most respectfully prayed
that stay upon the dumping of waste at site be granted, as prayed in L.A.
No. 645 of 2023 and appropriate directions may kindly be passed against

Ghaziabad Nagar Nigam, in the interest of justice. 2
W
Place: New Delhi APPLICANT
Dated: (JAISHREE BANSAL)
Through ‘&@/
KUNWAR MOHD ASAD

Counsel for the Applicant

K & CO Legals

Chamber- 501, District and Session Court,
Raj Nagar, Ghaziabad- 201005

Contact: 9990953833

E-Mail: km.asad@live.com
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redlffmail Mailbox of jaishree_br

Subject: Regarding illegal dumping of unprocessed mix waste on the land
already exceeded its dumping capacity in September 2022

From: jaishree bansal<jaishree_br@rediffmail.com= on Sal, 22 Jul 2023 09:10:04

To: <nngha@nic.in>,<gzb.nagar.nigam@gmail.com=>

Cc: =<dmgha@nic.in>,<csup@nic.in=,"judicial-ngt"<judicial-ngt@gov.in>

14 attachment{s) - 1.jpg (162.35KB) , 2.jpg (162.26KB), 3.jpg (167.90KB), 4.jpg (105.43KB), 5.jpg (110.77KB) ,
6.jpg (103.62KB) , 7.jpg (133.35KB), 8.jpg (154.64KB), 9.jpg (153.26KB) , 10.jpg (166.72KB) , 11.jpg (62.62KB),
Hint_newspaper_article_dtd_06.07.2023.jpg (515.05KB} , NGT_Order_dated_26.04,2023.pdf (193.21KB) ,
GNN_ANNEXURE_-R1.jpg (156.54KB)

To

The Commissioner,

Municipal Corporation of Ghaziabad,

5th Floor, Nagar Nigam Ghaziabad Building,
Navyug Market, Naya Ganj, Ghaziabad,
Uttar Pradesh - 201001

Sir,

This is with reference to the matter O.A. 75/2023 before the Hon'ble National Green Tribunal, that as per
the document ANNEXURE -R1 attached under Action Taken Report submitted by District Health

officer, Ghaziabad Nagar Nigam on 14.03.2023 before this Tribunal states that, "the dumping of garbage
on mentioned site was stopped in September 2022" . Copy of ANNEXURE-R1 attached for your
reference.

As per NGT order dated 26.04.2023, the Hon'ble National Green Tribunal has taken on record that, "the
dumped site has been closed in September, 2022 on account of it having exceeded its capacity, as
stated in the GNN report dated 14.03.2023 submitted before this Hon'ble Tribunal."

Further to this order, the tribunal observed as follows:

“....... the District Magistrate and Ghaziabad Nagar Nigam may take further remedial measures as per
law and give their report to the Chief Secretary, UP within one month from today. The Chief Secretary,
UP may review the compliance status and ensure further remedial action and send a separate report
along with the report to be filed in O.A. No. 606/2018 with the Registrar General of this Tribunal. If found
necessary, the registry may place the matter before the Bench for further orders. The report may give
status of legacy waste at the site in question and any other site apart from Jagjeevanpur, apart from
status and adequacy of waste processing facilities.

Subject to above, the application is disposed of,

A copy of this order be forwarded to Chief Secretary, UF, District Magistrate, State PCB and Ghaziabad
MNagar Nigam by e-mail for compliance.”

(Copy of NGT order dated 26.04.2023 is attached for your reference.)

Unfortunately, your team of Ghaziabad nagar nigam, in place of fulfilling the compliances of order dated
26.04.2023, has again started dumping of unprocessed mix waste on the land which is already over
dumped with garbage beyond its permissible capacity in full-fledged mode.

It is worth mentioning that more than 50+ dumpers are sighted dumping unprocessed mix waste on the
landfill site under dispute, on daily basis since 24.06.2023 and 3 excavators are already deployed on site
to pull up the garbage on the already existing 30+ feet height garbage heap.

Photographers of dumpers waiting in queue to dump the unprocessed mix waste, dumpers dumping
garbage and excavators working dated 06.07.2023, 17.07.2023,18.07.203,19.07.2023,21.07.2023 and
article published in HINT NEWSPAPER on 06.07.2023 are attached for your reference and record.

It is also important to bring to your notice that, maximum dumpers working in dumping of garbage
illegally, doesn't have number plates or have damaged number plates on it. Infact have a green colour
banner in front, written "Nagar Nigam Ghaziabad" and some number plates sighted on site dumping
garbage are UP14JT5850, UP14MT3272, UP14JT6071, UP14FT5382, UP14JT6077.

Further to above, it is once again requested to stop your team from continuing this illegally dumping
activity and act responsibly towards fulfilling the compliances of order dated 26.04.2023 at the earliest.

Thankyou,

JAISHREE BANSAL

Complainant under Matter E.A. 23/2023 in M.A. 33/2023 in O.A. 75/2023

R/O: R-4/37, RAJ NAGAR, GHAZIABAD, U.P. 201002

(M): +91-9999805616

Email: jaishree_br@rediffmail.com

Attn.: Photographs of dumpers, excavators working on site, GNN ANNEXURE-R1 and copy of
order dated 26.04.2023 as mentioned above.

Kindly Note: Landfill Site is related to the matter O.A. 75/2023 before Hon'ble National Green
Tribunal

CC: CHIEF SECRETARY, U.P.
: DISTRICT MAGISTRATE, GHAZIABAD
: DISTRICT HEALTH OFFICER, GHAZIABAD
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Details for registration number : MOCOP/E/2023/0023666

Name Of Complainant JAISHREE BANSAL
Date of Receipt 24/07/2023

Received By Cooperation
Ministry/Department

Grievance Description

Cooperation >> Others

| am Jaishree Bansal, owns 1 bigha land in Jagjeevanpur Village, Ghaziabad, Uttar Pradesh since 2020. Runs an animal shelter
“"Helping Hands For Animals" there since October 2021. Nagar Nigam Ghaziabad started dumping garbage around my land (all 3
sides) from January 2022. Initially they told the height of garbage will be 5 feet, but later on they started forming hills of garbage all
around. Now the height of garbage dumped is more than 30+ feet from ground level. & the land was already 12 feet in depth from
ground level, as the area is popular for having bhattas (brick kiln). Nagar Nigam didn't followed any rule or law prescribed in SWM
2016 rule. Last year all the leachates coming out from the garbage was lying unattended and our half of the land was also filled with
it. We approached several departments and senior officials last year in hope of any solution. But no ane listen to us. Lastly we filled a
court case in NGT in January this year. In matter O.A. 75/2023, Hon'ble NGT asked Nagar Nigam to submit their report. In their
report Nagar Nigam accepted that they were dumping unprocessed mix waste on the land and has already dumped garbage in
excess quantity in respect of the permissible limit of the land. They also added that they have stopped dumping garbage since
September 2022 and require 18-20 months to finalize their DPR on the waste dumped at the site. Further to this Hon'ble NGT issued
an Order dated 26.04.2023, in which Ghaziabad Nagar Nigam has been ordered to file their further remedial action taken report to
The Chief Secretary, UP within 1 month and has ordered the CS, UP to ensure further remedial action & submit a separate report to
NGT. Its been 3 months since the order has passed but in place of working towards the remedy, Ghaziabad Nagar Nigam is
continuously dumping unprocessed mix waste on the land. ANNEX-R1 of GNN report submitted to NGT, NGT order 26.4.23 &
photos date 6.7.2023, 17.7.2023,18.7.203,21.7.2023 etc & HINT news 6.7.2023 attached.

Current Status Case closed
Date of Action 11/08/2023
Remarks

sl e & TR W AR sy siftert & TR W Fearfa e dey & dety & grex sravd @ § o Sad Rerad J @
T3 faurfta srfardt sme sadie gg dow &R aeR FHagu g il &

Rating 1

Rating Remarks False report submitted just to close the complaint
Appeal Details

Appeal Number

Date of Receipt
Appeal Text
Current Status
Officer Concerns To
Officer Name Shri Bhaskar Pandey (Joint Secretary)
Organisation name Government of Uttar Pradesh
Contact Address Chief Minister Secretariat, Room No. 321, U.P. Secretariat, Lucknow
Email Address bhaskar.12214@gov.in

Contact Number 05222226350

60



Reminder Date

03/08/2023

269 61

Reminder(s) / Clarification(s)
Remarks

Sir, aapse haath jod kar nivedan hai. Kripya kar k jo kude (unprocessed mix waste) se nikalta hua ganda
paani humari zameen k andar or bahar jama ho rha hai, kripya kar ke usse hatwane ka prakran (&0l
batane ki kripa karein. Ghaziabad Nagar Nigam se request karo to uska supervisor Mr. Nafeesh batamizi
se baat krta hai. or kehta hai "jo marzi aaye vo kar le, mai to ni nikalvaunga. khud nikaal le". To sir agar
mujhe khud nikalvana hai to uska procedure bata dijiye. Nahi to humari itni maddat to atleast kar dijiye.
Humare saare ped bhi mar rhe hai iski wajeh se. zameen bhi kharaab ho rhi hai. badboo aati hai,
macchar ho rhe hai or diwal kharab ho rhi hai ye to alag baat hai. Per kude k paani mei to koi nhi reh
sakta. or ye to private property per, chuk road per, Delhi Jal Board ki water Pipelines k upper. har jageh
daal k jaaa rhe hai. Jiski wajeh se leachates jageh jageh accumulate ho rha hai. Kripya leachates hatwane
ki kripa karein hum per.

I & Print ” % Close J
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red iffmail Mailbox of jaishree_br

Subject: Regarding the landfill site under matter E.A. 23/2023 in M.A.
33/2023 in O.A. 75/2023 before the Hon'ble National Green Tribunal

From: jaishree bansal<jaishree_br@rediffmail.com= on Mon, 31 Jul 2023 14:38:31

To: "secy_moefcc@gov.in"<secy_moefcc@gov.in=,"csup”<csup@nic.in=,"cmup"<cmup@nic.in>,"jpsbansi@gmail.com
<jpsbansi@gmail.com=>,"dmgha"<dmgha@nic.in> "gzbnagamigam"<gzb.nagar.nigam@gmail.com=,"nngha"
<nngha@nic.in>

Ce: "judicial-ngt"<judicial-ngt@gov.in>

7 attachment(s) - 1,jpg (136.03KB) , 2.jpg (112.48KB) , 3.jpg (145.05KB), 4.jpg (121.63KB), 5.jpg (170.87KB)
6.Jpg (262.42KB) , 7.jpg (191.44KB)

Dear Sir/ Ma'am,

| would like to request you for the removal of leachaies accumulated all around our land and over our land due to dumping
of unprocessed waste from 24.06.2023 onwards. Our Land and boundary wall's condition is getting worse because of the
accumulated leachate lying unattended and untreated.

It is worth mentioning that, we have been requesting for the removal of the accumulated leachates to Ghaziabad Nagar
Nigam for days now. But today Mr. Nafeesh, the supervisor (mob no.: +91-96271726386) of the project has informed me to
get the leachates removed by self and also mentioned that removal of leachates accumulated from garbage dumped by
Migam is not the role of Ghaziabad Nagar Nigam.

So, | humbly request you to let me know the procedure of removal of leachates accumulating from the garbage dumped by
Ghaziabad Nagar Nigam on the landfill site under matter E.A. 23/2023. Because as per my knowledge and procedure laid

in SWM RULE 2016, it is Nigam's duty to collect the Leachates accumulated from the garbage dumped by them and get it

treated.

Please treat this matter on urgent basis as the level of leachates accumulating around and inside our land is increasing
daily and is destroying our land's flora fauna and adversely affecting our boundary wall also.

Regards,

JAISHREE BANSAL
Complainant under Matter E.A. 23/2023 IN M.A, 33/2023 IN O A, 75/2023

R/O: R-4/37, RA] NAGAR, GHAZIABAD, U.P. 201002
(M): +91-9995805616
Email: jaishree_br@rediffmail.com



273

rediffmail Mailbox of jaishree_br

Subject: Fw: Regarding the landfill site under matter E.A. 23/2023 in M.A.
33/2023 in O.A. 75/2023 before the Hon'ble National Green Tribunal

From: jaishree bansal<jaishree_br@rediffmail.com> on Tue, 01 Aug 2023 11:50:28

To: <bhaskar,.12214@gov.in>

7 attachment(s) - 1.,jpg (136.03KB) , 2.jpg (112.48KB) , 3.jpg (145.05KB) , 4.jpg (121.63KB) , 5.jpg (170.87KEB)
6.jpg (262.42KB) , 7.jpg (191.44KB)

Sir,
Please help in this matter.
Regards,

JAISHREE BANSAL
Complainant under Matter E.A, 23/2023 IN M.A. 33/2023 IN O.A. 75/2023

R/O: R-4/37, RAl NAGAR, GHAZIABAD, U.P. 201002
{M): +91-9399805616
Email: jaishree_br@rediffmail.com

From: "jaishree bansal’<jaishree_br@rediffmail.com=

Sent: Mon, 31 Jul 2023 14:38:31

To: "secy_moefce@gov.in"<secy_moefec@gov.in>, "csup”<csup@nic.in> "emup"<cmup@nic.in>,"jpsbansi@gmail.com"
<jpshansi@gmail.com>,"dmgha"<dmgha@nic.in>,"gzbnagamigam"<gzb nagar.nigam@gmail.com=>,"nngha"
=<nngha@nic.in>

Cec: "judicial-ngt"<judicial-ngt@gov.in>

Subject: Regarding the landfill site under matter E.A. 23/2023 in M.A. 33/2023 in O.A. 75/2023 before the Hon'ble National
Green Tribunal

Dear Sir/ Ma'am,

| would like to request you for the removal of leachates accumulated all around our land and over our land due to dumping
of unprocessed waste from 24.06.2023 onwards. Our Land and boundary wall's condition is getting worse because of the
accumulated leachate lying unattended and untreated.

It is worth mentioning that, we have been requesting for the removal of the accumulated leachates to Ghaziabad Nagar
Nigam for days now. But today Mr. Nafeesh, the supervisor (mob no.. +81-8627172636) of the project has informed me to
get the leachates removed by self and also mentioned that removal of leachates accumulated from garbage dumped by
Nigam is not the role of Ghaziabad Nagar Nigam.

So, | humbly request you to let me know the procedure of removal of leachates accumulating from the garbage dumped by
Ghaziabad Magar Nigam on the landfill site under matter E.A. 23/2023. Because as per my knowledge and procedure laid

in SWM RULE 20186, it is Nigam's duty to collect the Leachates accumulated from the garbage dumped by them and get it

treated.

Please treat this matter on urgent basis as the level of leachates accumulating around and inside our land is increasing
daily and is destroying our land's flora fauna and adversely affecting our boundary wall also.

Regards,

JAISHREE BANSAL

Complainant under Matter E.A. 23/2023 IN M.A. 33/2023 IN 0.A. 75/2023
R/O: R-4/37, RAI NAGAR, GHAZIABAD, U.P. 201002

(M): +91-9999805616
Email: jaishree_br@rediffmail.com
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Details for registration nur@dét : MOEAF/E/2023/0001882 66

Name Of Complainant JAISHREE BANSAL

Date of Receipt 11/08/2023

Received By Environment, Forest and Climate Change

Ministry/Department
Grievance Description

Sir, according to the report submitted, | would like to request you to go through my complaint matter thoroughly along with
annexures attached containing photographs with dates or personally visit the place for better clarity and solution. My complaint is
on the land under question, not on the new land agreement held with the company, as it can be verified with the dates of event
mentioned in my complaint and photographs attached. | would like to request you to stop dumping of new unprocessed mix waste
on the land under question, would also request you to not dump unprocessed mix waste on the new land taken for dumping, and
also request you to remove or take away the accumulated leachates for treatment as prescribed in SWM rule 2016. leachates is lying
all around my private land's boundary wall, on Delhi Jal Board Water Pipeline area and on surrounding agriculture land. Can be
verified by personal visit or drone photography. Would also request you to upload photographs of solution provided to the area
along with closure of my complaint. Lastly would like to know how much new land is taken for dumping next to the land under
question and how much MT unprocessed mix waste will be dumped on the new land taken for dumping. Would like to request you
to take appropriate action in this matter of illegally dumping of unprocessed mixed waste on the land under question.

Current Status Case closed
Date of Action 11/09/2023
Remarks

Reply attached

Rating ]

Rating Remarks

Appeal Number
Date of Receipt

Appeal Text

Current Status
Date of Action

Remarks

Officer Name

Organisation name

Contact Address

Email Address

Contact Number

I didn't find any action taken report in the concern matter
Appeal Details

MOEAF/E/A/23/0000248

12/09/2023

1. Dumping unprocessed mix waste that too in huge quantity is harmful and illegal. 2) Site selected is
not as per the prescribed norms of SWM rule 2016. 3) Disposal of leachates directly into drain without
treatment or long accumulation of untreated leachates is harmful and illegal. 4) Height and quantity of
unprocessed mix waste dumped and still dumping is beyond the capacity of land.

Appeal Closed
04/10/2023
Reply attached
Officer Concerns To
Shri G. Ganesh (Scientist E)
CPCB Div.
Parivesh Bhavan, CBD-Cum Ofice Complex,, EastArjunNagar, Delhi110032, Delhi
ganesh.cpch@gov.in

01143102258



Reminder Date

13/08/2023

18/08/2023

Reminder(szzsflcatlun(s)

Remarks

Sir, Even if | agree with your words that the leachates accumulated everywhere is rainwater. Simple
science says, rain water on soil gets vanished in 2-3 days time. Because some of the water gets absorbed
by the sail and the other gets evaporated. If the accumulated leachates is not getting evaporated or
absorbed by the soil, it's definitely not the rain water. Because firstly, there is no heavy rainfall happened
in past 10 days in this area, otherwise rest of the areas will also get submerged in rainfall water, which
has not happened. Yes, there was a slight drizzling happened 4 days back for half n hour, but that will
not make leachates accumulation in such high quantity. Secondly, | have recent photos and videos of
dumping unprocessed mix waste with high quantity of water content alongwith dumping process going
on. Photos contains marks of leachates falling like waterfall from the newly dumped unprocessed mix
waste and getting accumulated next to our boundary. You can take it from m

sir, please stop dumping new unprocessed mix waste aver the land under question (in NGT) in night
time. we humbly request you again and again, please stop your team from doing illegal activities. we
have photos to prove our words. and we also request you to install CCTV to monitor the illegal dumping
over the land under question in night or even in day time. and please make provisions for removing the
leachates getting accumulated from regular dumping of unprocessed mix waste illegally. it is very
difficult for us to get the leachates removed on every second day.
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%,W N Lifestyle For wafarer, & us wwerry uftads darem www wweT
c P c B Environment MINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE GOVT OF INDIA
PI-1 4!32!2021—UPC-II—HO—CPCB-HQ i August 25, 2023

To, |

Member Secretary

Uttar Pradesh Pollution Control Board
Building No TC-12V,

Vibhuti Khand, Gomti Nagar,
Lucknow — 226 010

Sub: - Grievance Registration No. MOEAF/E/2023/0001882 dated 11/08/2023-reg.
Sir,

This has reference to above mentioned grievance submitted by Shri Jaishree Bansal regarding
dumping of unprocessed mix waste in Jagjeevanpur Village, Ghaziabad, Uttar Pradesh. Copy of
the representation is provided for your kind reference. The said representation is forwarded to
your kind self for its redressal as the matter pertains to your state.

You are also requested to kindly send us an action taken report in the matter within 15 days of
the receipt of the letter.

This issues with approval of DH-UPC;II.
Yours faithfully

K/dwxe

(ﬁltesh Prasad Gurun
Scientist E

Encl: As above
Copy for information to: -
1. Shri Jaishree Bansal

R-4/37, Raj Nagar
District Ghaziabad, Uttar Pradesh

2. DH-PR, CPCB

/:,u:?’zf

(9( ¢ (Ritesh Prasad Gurung)

“aRayr swom’ wdll sl R, feeet-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
AT/ Tel : 43102030, 22305792, ASHTES/ Website : www.cpcb.nic.in

68



277

i 1 .
& WL Gl ainiom

i Lifestyle For , T werary wftadw darern wmm WO

c PCB Environment mwmmrm:mmmmu INDIA
F.No.PI-14/32/2021-UPC-II-HO-CPCB-HO Date: 04/10/2023
To,

The Member Secretary

Uttar Pradesh Pollution Control Board,
Building. No. TC-12V VibhutiKhand, Gomti
Nagar Lucknow-226 010

Sub: - Grievance Appeal Regn. No. MOEAF/E/A/23/0000248 dated 12/09/2023

Ref: - CPCB Letter No. PI-14/32/2021-UPC-II-HO-CPCB-HOdated August 25,
2023

Sir,

This has reference to CPCB's letter dated August 25, 2023 with reference to
Grievance Regn. No. MOEAF/E/2023/0001882 dated 11/08/2023. In this regard, it is
to inform that no information so far has been received from your office.

In view of the above, you are requested to take necessary action in this regard and
submit action taken report with intimation to this office.

Yours faithfully,

LT
(Smriti Upadhyay)
Scientist ‘E’
Copy to:
1. DH-PR
2. Sh. Jaishree Bansal
R-4/37, Raj Nagar,
District Ghaziabad, Uttar Pradesh ”b/

(Smriti Upadhyay)

o/c

giayr wa=' udl o TR, fEeeit-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
TN/ Tel : 43102030, 22305792, A=WIEES/ Website - Www.cpcb.nic.in



i . 27% 70
e T : 40014023032708 , 1 - 07 Nov 2023 T @1

3P dt BT fdaor
Rreraa d@m:-
40014023032708

TGP DI ATH-

JAISHREE BANSAL

fawa-

As per schedule | Ciii & iv, D and J of Solid Waste Management Rules 2016, which states that certain arrangements prior
to commencement of monsoon season has to be made by the dumping operator. But here on the landfill site no such
arrangements has been made. In-fact dumping is done in a manner that leachates coming out from heaps of garbage
disperse everywhere and gets accumulated wherever it finds a pit. My first concern is, when it rains, the rain water mixed
with leachates of garbage dumped adjacent to our boundary wall in form of hills, flows in over our private land from all
around and gets accumulated. So we constructed a drain over our land to let the leachates drain from right to left side on
our land and a drain was constructed along our left side boundary wall to drain out the leachates into the drain, giving a
clear passage. Since June 2023, GNN has again started dumping unprocessed mixed waste along the side of old dumped
garbage and all over the pipeline land, which is illegal, resulting in closing of our constructed drain line. Because of closing
of drain line, leachates started accumulating over our private land. So, we had to call 112 multiple times for getting the
drain line open, event numbers are P18072310965, P29072309676 & P31072304717. My second concern, even when
GNN is dumping on the backside area, adjacent to old heap, the leachates flowing in all direction finds its way to the pit
available adjacent to our boundary wall. This is the same pit through which the drain line was constructed by us, all along
our boundary wall next to the chuk road to drain the accumulated leachates. So the backside dumping is also affecting the
same drain line. My third concern, today 30.08.2023, GNN excavators has filled the front drain line which was more than 5
feet deep and more than 10 feet wide in front and 5 feet wide along our boundary wall with the old dumped garbage
resulting in complete closure of all drains constructed on chuk road for removal of leachates from our private land. This
drain used to collect a lot of leachates draining out from garbage all around. So as of now, GNN has closed all the
passage or drain lines for leachates to get drained out from our land. Now the leachates coming out from GNN garbage
will directly be accumulating over our land in large quantity, completely destroying our land. So | request you to register my
complaint against the project manager or company responsible for not fulfilling the norms provided in SWM rule 2016 and
also help in providing permanent arrangements for the drainage of leachates accumulating in the pit and over our private
land due to unprocessed mix waste dumping all around our boundary wall and on chuk road situated next to our boundary
wall due to non availability of drainage line.. Some photographs are attached for your reference and necessary onward
action please.

Department -

gfer

Complaint Category -

Ao arda-
29-09-2023
fRreraa #t fRufa-

Level -

YT &R

Post -

YA /AHRT e

T fRATgse-

U BISa® -
feAie & Pieds:-
Blsds ot R -
Toau® 3@ -

Click here

Ate- sifon Hiay & aftfa v @ fRUfS Hiaa-5 & sifed et F R R gt srfard g &
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e W@ : 40014023033044 , fEA7F - 07 Nov 2023 T @ fufa

JragAHdf o faavor:

Rremaa d@Em:-

40014023033044

HTAGH BT -

JAISHREE BANSAL

fag.-

The matter is regarding unprocessed mix waste dumping going on Pipeline road, near Bhikkanpur village. 1. Please ask GNN to follow Schedule
I Ciii, iv, D and J of Solid Waste Management Rules 20186, which states that certain arrangements has to be made by the dumping operator to
avoid infiltration with rain water and proper drainage is to be constructed to divert run-off away from the active cell of the landfill and other
arrangements to be made for old dump garbage. 2. Please get the chak road of Khata number 00054, between khasra number 6 and khasra
number 7, 8 cleared. The mentioned Chak road has been taken under control by GNN and has dumped unprocessed mixed waste over it. 3.
Please get the leachates accumulating along our boundary wall cleared and make a permanent arrangement for draining out of this leachates.
As the new unprocessed mix waste, which GNN is dumping day and night, near the old dumped garbage, at pipeline road is done in the form of
long heap and the waste contains high quantity of liquid. So this leachates gets drained out of that heap in all directions, resulting in
accumulating along our boundary wall. Photo attached for your reference. Since there is no drain line constructed by GNN on this side of heap,
so it is stacking around our boundary wall and during rainfall, it starts accumulated inside our land. Kindly make permanent provisions to remove
this leachates as it is destroying our boundary wall and our top soil and even long accumulation will destroy underground water too. Please reply
to my gqueries pointwise only.

Department -

TR AW

Complaint Category -

oo arda-

17-09-2023

R 1 fRufa-

Level -

TR
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Works : P-4, BS Road Indl. Area, Ghaziabad - 201009

soermins | agee |

Web : www.geronengineering.co.in =

I T
Ph. : 0120-4565999, E~-mail : info@geronengineering, com ! W] A it !.!.-—la-n"_'}":.“;-ﬁ

Geron Engineering Pvt. Ltd. s A s A

o

CIN No. : U45100HR2016PTC066430 GSTIN No. : 09AAGCGE521P1Z3 e | s

IGRS reply for Jaishree Bansal

At the pipeline road site, the waste processing plant has been established to
process and segregate the mixed MSW. The segregated fractions are
disposed as per MSW Rules 2016. Due to rainy season, the MSW processing
work has been slow which shall increase as the rain stops. The adequate
provision is made at the site to collect the leachate and subsequently treat
the same.

In order to treat and dispose the Legacy waste accumulated at the site, GNN
has issued the work order to selected agency (as per approval from the state
government} to clear the same over the next 18 months.

The fresh waste is being processed in the private land which is substantially
(more than 100 meter) behind the questioned land. Between the questioned
land and the current waste processing facility, a lot of legacy waste is present
due to which the leachate from fresh waste cannot flow to the questioned
land. Further any rain water that gets accumulated adjacent to the main road
and the questioned land, is removed regularly and a permanent pump has
been arranged at the site to pump out accumulated rain water.

The private agency engaged by Nagar Nigam Ghaziabad is also ensuring all
possible ways for scientific Leachate management,

1. Leachate collection system using lined pond and lined collection pits

2. Leachate recirculation to ensure high moisture content in the solid waste
that is essential for microbial activity.

3. Aeration of Waste using windrow technology to prevent anaerobic
conditions reducing methane generation and minimizes the risk of
spontaneous fires.

4. It is also proposed to treat the leachate using heat energy from the
Proposed WTE plant and further using the remaining sludge in the WTE

Corpor;te ﬁfﬁce : 108, Sector-10, Raj Nagar, Ghaziabad-201001 (U.P)

Regd, Off. : Unit No. 219 IInd Floor, Vipul Trade Centre Sec-48, Sohna Road, Gurgaon-122103 (Haryana)
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Details for registration num%nseﬂz MOEAF/E/2023/0002224

Name Of Complainant JAISHREE BANSAL
Date of Receipt 25/09/2023
Received By Ministry/Department Environment, Forest and Climate Change

Grievance Description

Environment, Forest and Climate Change >> Environment related >> Pollution/Hazard related (CPCB) >> Waste Management >>
Hazardous Waste Management

Address : Jagjivanpur Village, Pipeline Road, Ghaziabad, U.P. 201003

HW landfill site at Jagjivanpur Village, Ghaziabad 201003 has not considered following guidelines prescribed by CPCB for the new
legacy waste dumping site as well as for the old legacy waste dumped site.

2.0 location criteria (b), (e), (j), (L) (google earth photographs attached, in reality distance between the water source and landfill site is
much less than it is shown in photos), 3.0 Site selection completely, 4.0 Site investigation (a)(iii), (b), 5.0 planning and design criteria,
5.1 (a),(b).(c),(d).(e).(f) and (g). Leachates get directly disposed off in the drain line available on the north side of the landfill site and
rest is left accumulated at different locations over surrounding soil (copy attached). 5.2 Design life: the land was taken on lease
agreement of one year only. 5.3 The old dumped garbage was also dumped beyond the capacity of landfill site as accepted by GNN
in their report submitted before Hon'ble NGT on 14.03.2023 (copy attached). Similarly, on the new site the garbage is being dumped
beyond the capacity of land and maximum waste which is being dumped is unprocessed. 5.4 8 5.5 there is no landfill layout
(section/non-section wise) developed by authority. 5.6 phase operation is not considered, so no part has a final cover. 5.7 estimation
of leachate quantity is never done. 5.9 there is no leachate collection system designed, nor any perforated pipe callection or any
record is maintained. 5.10 No leachates treatment (offsite/on-site). 5.11 to 5.14 and 5.16 to 8.0 zero CPCB guidelines has been
followed. Due to high quantity of unprocessed mixed waste dumping, the corporation is perhaps seems to be unable to keep an eye
over the height, quantity, quality/ type of waste being dumped. Birds health and number is deteriorating plus road cleanliness is also
not maintained.

Please help in this regard.

Current Status Case closed
Date of Action 10/11/2023
Remarks

W&%@%wmﬁmﬁﬁmﬁ@fﬂénﬁaWW&HWWﬁ%WﬂﬁMWW%%WM
H &1 1% [aUTTg HTaTe! SiReT Siaeiie og o PR Fla? Hag gg Uit

Officer Concerns To

Officer Name Shri Bhaskar Pandey (Joint Secretary)

Organisation name Government of Uttar Pradesh

Contact Address Chief Minister Secretariat, Room No. 321, U.P. Secretariat, Lucknow
Email Address bhaskar.12214@gov.in

Contact Number 05222226350

| =4 Print | X Liose |
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(reron Engineering Pvt. Ltd.

CIN No. : U45100HR2016PTC065430 GSTIN No. : 09AAGCG6521P1Z3
Works : P-4, BS Road Indl. Area, Ghaziabad - 201009
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Geron/MSW /23-24/294

To,

The Municipal Health Officer
Nagar Nigam Ghaziabad
Ghaziabad

Uttar Pradesh

07.11.2023

Sube- fleply to ietter No. 833/Swa/2023-24 dated 2™ November, 2022 for action taken towards IGRS

cemplaint.
Ref:- IGRS Complaint#60000230206507

Dear Sir,

In this context, we would like to inform you that due to the rains the water drained from Lhe garbage
and road had accumulated on the low lying areas of the pipeline road and the surrounding areas
including Naali present along the Animal shelter. All the water from all areas has been cleared (pics
attached) ta the satisfaction of the Jal Nigam team also. fal Nigam team has started filling the low lying

areas with sand to avoid water accumulation in the future.

Also we have developed leachate treatment tank at our site {Photo attached) for your kind reference
The leachate drained from the waste shall be collected in this tank for proper storage and treatment

This is for your kind information and necessary action

S

Enclosure :- Photos - 5

Regd. Off. : Unit No. 219 IInd Floor, Vipul Trade Centre Sec-48, Sohna Road, Gurgaon-122103 (Haryana)
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Details for registration num%nsegz MOEAF/E/2023/0002642

Name Of Complainant JAISHREE BANSAL
Date of Receipt 10/11/2023
Received By Ministry/Department Environment, Forest and Climate Change

Grievance Description

Environment, Forest and Climate Change >> Environment related >> Pollution/Hazard related (CPCB) >> Waste Management >>
Hazardous Waste Management

Address : Village- Bhikkanpur, Pipeline road, Ghaziabad, 201003

This complaint is in connection with MOEAF/E/2023/0002224 dated 25.09.2023. Would like to highlight certain issues over your
closure report.

1. The complaint was regarding continuous dumping of unprocessed mixed waste illegally at bhikkanpur site, not for Morta site.
Some photos are attached for your reference.

2. Please find attached photos dated 09.11.2023 of leachates accumulated along our boundary wall. The complaint was regarding
this area also.

3. Please find attached photos dated 09.11.2023 of the leachate tank. The leachate tank is still under construction. GNN has falsely
claimed in their report that the leachate tank has already been constructed.

| request Swasthya Adhikari, GNN to personally visit the site before closing any complaint. Please don't make joke of CPGRAMS
protal.

Current Status Under process
Date of Action 13/11/2023
Officer Concerns To
Officer Name Shri Bhaskar Pandey (Joint Secretary)
Organisation name Uttar Pradesh
Contact Address Chief Minister Secretariat , Room No. 321, U.P. Secretariat, Lucknow
Email Address bhaskar.12214@gov.in

Contact Number 05222226350
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Details for registration number : MOCOP/E/2023/0024335

Name Of Complainant JAISHREE BANSAL
Date of Receipt 29/09/2023
Received By Ministry/Department Cooperation

Grievance Description

Cooperation >> Others

As per Uttar Pradesh government Land records, there is a chak road on agriculture land khata number 00054, between khasra
number 6 and khasra number 7&8, located at jagjivanpur village, Ghaziabad, U.P, 201003. This chak road has been illegally taken
under control by Ghaziabad Nagar Nigam and GNN has dumped garbage over it in huge quantity, resulting in complete closure of
this road. | have been complaining about this in Jansunwai portal of U.P. but unfortunately, no action has been taken yet. Please help
in getting the road cleared from garbage and provide easy and clear passage to the commuters,

Current Status Case closed
Date of Action 25/10/2023
Remarks

a{sﬁam&ﬁwawmﬁmﬁamﬁaﬁwﬂéﬂéw&m&aﬂﬁawmﬂqwuﬁwWm%ﬁ?wm
#1713 favriig SriarR Sie sadie og day SR Wied HaTu g Ui

Rating 1

Appeal Details
Appeal Number

Date of Receipt

Appeal Text
Current Status
Officer Concerns To
Officer Name Shri Bhaskar Pandey (Joint Secretary)
Organisation name Government of Uttar Pradesh
Contact Address Chief Minister Secretariat , Room No. 321, U.P. Secretariat, Lucknow
Email Address bhaskar.12214@gov.in

Contact Number 05222226350

| B Print “ % Close |
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Ayt &1 faawo

Tt Y-t fRrerad vurmeht

= JAISHREE BANSAL frarafe &1 = deepak bansal

Taga TFeR(2) 9999805616 Fggd da1(’)

TR BTS . ig—ﬁ'ﬁ jaishree_br@rediffmail.com
LGl House Number 37, Sector- 4, Raj Nagar, Ghaziabad 201002

3TAS UF BT RT

This is in continuation of IGRS Complaint no. 60000230196557 dated 29.09.2023. This chak road has been illegally taken under
control by Geron Engineering Pvt Ltd company and has dumped 20 feet plus unprocessed mixed waste over it illegally. It is

Gﬂaﬂﬁ Eak: o important to mention, it is not legacy waste which they are dumping. Even after issuance of letter from Health officer of

&R Ghaziabad Nagar Nigam, they are still continuously dumping unprocessed mixed waste that too day and night. We request you
to look into the matter and help in clearing the chak road and adjacent nali. So that people having land in that area can live and
move peacefully.

v R 04-11-2023 od i 9t 2 /60000230196557,0

aruTff @1 favonReraa &3 &1

RreTaa &5 &1 uar Village- Jagjivanpur , Village Panchayat- BHIKKANPUR , Block - RAJAPUR , Tehsil - Ghaziabaad , District - Ghaziabad
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ey T\ : 40014023038132 , f&AT® - 07 Nov 2023 A% & RUf

IrdeTmal o1 faavor :

Rrerad @ -

40014023038132

TG BT ATH-

jaishree bansal

fawg-

This is regarding leachates accumulated from GNN garbage dumping at jagjivanpur village, ghaziabad, 201003, As per past 15
days weather records, there has been zero rainfall or drizzling happened in this area. Still the leachates is accumulated along our
boundary wall with no outlet. That means it's leachates from garbage which is accumulating along our boundary wall and not the
rainfall water, The long accumulation of this leachates is destroying our boundary wall as well as affecting our soil as it is oozing
in into our land and its affect can be seen on our plants. Long accumulation of this leachates will surely affect the underground
water also. Ghaziabad Nagar Nigam is requested to get this leachates removed either by pumping or constructing a drain line
drain pit or any other way as per rules prescribed for leachates removal at the earliest.
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IGRS reply for Jaishree Bansal

At the pipeline road site, the waste processing plant has been established to
process and segregate the mixed MSW. The segregated fractions are
disposed as per MSW Rules 2016. Due to rainy season, the MSW processing
work has been slow which shall increase as the rain stops. The adequate

provision is made at the site to collect the leachate and subsequently treat
the same.

In order to treat and dispose the Legacy waste accumulated at tie site, GNN
has issued the work order to selected agency (as per approval from the state
government) to clear the same over the next 18 months.

The fresh waste is being processed in the private land which is substantially
(more than 100 meter) behind the questioned land. Between the questioned
land and the current waste processing facility, a lot of legacy waste is present
due to which the leachate from fresh waste ca nnot flow to the questioned
land. Further any rain water that gets accumulated adjacent to the main road
and the questioned land, is removed regularly and a permanent pump has
been arranged at the site to pump out accu mulated rain water.

The private agency engaged by Nagar Nigam Ghaziabad is also ensuring all
possible ways for scientific Leachate management.

1. Leachate collection system using lined pond and fined collection pits

2. Leachate recircuiation to ensure high moisture content in the solid waste
that is essential for microbial activity.

3. Aeration of Waste using windrow technology to prevent anaerobic
conditions reducing methane generation and minimizes the risk of
spontaneous fires.

4. It is also proposed to treat the leachate using heat energy from the
Proposed WTE plant and further using the remaining sludge in the WTE

e

L e e ——— - ._.._,__..—(
Corporate Office : 108, Sector-10, Raj Nagar, Ghaziabad-201001 (U.P.)

Regd. Off. : Unit No. 219 [Ind Floor, Vipul Trade Centre Sec-48, Sohna Road, Gurgaon-122103 (Haryanz)
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Details for registration number : MOCOP/E/2023/0024396

Name Of Complainant JAISHREE BANSAL
Date of Receipt 04/10/2023
Received By Ministry/Department Cooperation

Grievance Description

Cooperation >> Others

Ghaziabad Nagar Nigam is continuously dumping the unprocessed mix waste and their dumping has increased tremendously on the
land under question at Jagjivanpur Village, Ghaziabad, U.P. 201003 under matter E.A. 23/2023 before Hon'ble NGT tribunal and other
multiple places on the surrounding lands. It is important to mention that GNN is also not treating the accumulated leachates on DJB
land, other's agricultural land and on our private land. In-fact, it is important to inform that GNN is disposing off some leachates
directly into the drain available at the back side of the land under question. Accumulated leachates around our boundary wall is
destroying our boundary wall and oozing inside our soil, destroying our top soil, plantation etc. Long accumulation of this leachates
will definitely infect the underground water too.

Addition to it, our land being on low level and all 3 sides surrounded by garbage in form of hills, plays a role of valley/ pit. And all
the leachates oozing out from garbage gets accumulated along our boundary wall. And when the quantity of leachates increases, it
gets accumulated inside our land. So, we have been requesting GNN for the removal of leachates accumulated along our boundary
wall, and in reply they only say, that they will install motor/ pump for its removal but never remove/ collect or treat the accumulated
leachates. Important to add, that for the past 17 days, weather forecast has recorded zero rainfall in that area.

GNN is continuously dumping the unprocessed mix waste illegally over the already dumped waste beyond the land capacity as
described by GNN in their report dated 14.03.2023 submitted before the Hon'ble Tribunal, instead of following the order dated
26.04.2023 issued by the Tribunal. Some photographs attached for your reference. Request you to help in getting the leachates
removed.

Current Status Case closed
Date of Action 31/10/2023
Remarks

I GeH & Gaiy H WIaX ${aTd Sl ¢ o I Rebrad # &t 718 fauriiy Hrdard] sire siaaie- gg Yad ) wey FReuu 8g ifva @
SHRiaTe] gul SHTE 18 Ud ST SFAIGT U e & Fay F WreR avd S ¢ & Iod Rieraa & &t 18 vl srfardt smen
Sidee o Had B e Fam 2 It ?

Officer Concerns To

Officer Name Shri Bhaskar Pandey (Joint Secretary)

Organisation name Government of Uttar Pradesh

Contact Address Chief Minister Secretariat , Room No. 321, U.P. Secretariat, Lucknow
Email Address bhaskar.12214@gov.in

Contact Number 05222226350
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Geron Engineering Pvt. Ltd. Ims‘ A Eﬂ @3

CIN No. : U45100HR2016PTC066430 GSTIN No. : 09AAGCG6521P1Z3 : ; =

/ Works : P-4, BS Road Indl. Area, Ghaziabad - 201009 = f lll=“l-
Ph. : 0120-4565999, E-mail : info@geronengineering.com ‘ A e

Web : www.geronengineering.co.in e et ”

Geron/MSW/23-24/288

Date :- 31-10-2023

To,

The Nagar Swastha Adhikari

Ghaziabad Nagar Nigam

Ghaziabad (UP)

Sub:- Reply to IGRS 60000230200262 Dated 4-10-2023

Dear Sir,

The IGRS complaint is regarding land & building namely Animal shelter Situated in Khasra no-6 village
Jagjeevanpur. There is a sarkari naii adjacent to this land and building belonging to mrs. Jai shree Bansal,
The water gets accumulated in this nali and the nali does not have any exit as the exit has been blocked
by the pipeline road. As of now the water which was accumulated in the nali has been removed and
the pictures of the clean nali are attatched here with. There is no water on the pipeline road as well.
The Leachate tank is being construced to divert the entire Leachate to the tank. All other processing
work of garbge is contuniously on going and the new plant of garbage processing is also under
construction.

Thanking You,

Regd. Off. : Unit No. 219 Ilnd Floor, leul Trade Centre Sec-48, Sohna Road Gurgaon -122103 (Haryana)
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ATAEH BT ATH-

jaishree bansal

fawg. .

please ask ghaziabad nagar nigam to get this leachates removed from our boundary wall. location jagjivanpur Village,
pipeline road, ghaziabad

Department -
TR

Complaint Category -
e adta-
10-11-2023

e 1 Rufa-

Level -
TR ATy

Post -
TR S ad
T AT sR-
U BlSad -
frie & Bigdd:-
Pleds $ fRUR -
Taud o -
Click here
Hie- sifan wiew # aftfq Tl &) R Biar-5 7 sifed fReR & TR R gt SrfarEt gaifar &

3ErTid faaxor -

9. e IRWI e e fua Reie et 3 At Ry fRufy
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Details for registration num3n%9: MOCOP/E/2023/0024658

Name Of Complainant JAISHREE BANSAL
Date of Receipt 06/11/2023
Received By Ministry/Department Cooperation

Grievance Description

Cooperation >> Others

This is in connection with the complaint MOCOP/E/2023/0024396 dated 04.10.2023. The complaint was closed on 31.10.2023 with a
letter enclosed from M/s GEPL's side, stating that " ...as of now the water which was accumulated in the nali has been removed...". Sir,
the statement is wrong, it wasn't water, it was leachates accumulated because of unprocessed garbage dumping. Please find the
attached photograph dated 06.11.2023 showing the leachates accumulated again due to the high quantity continuous dumping of
unprocessed garbage over the chak road and nali adjacent to our land. We request you to remove this leachates urgently as the nali
has been refilled with leachates and the quantity is so high that within a day or two it will start flowing in our front area destroying
all plants and trees and will also start flowing inside our land from the long boundary of length 156 feet, destroying our complete
land. We also request you to expedite the construction of leachate tank, in order to provide a permanent solution. Althaugh leachate
tank should have been constructed before the start of dumping.

It is worth informing you that, the company GEPL has mentioned in their letter that we have a sarkari nali adjacent to our land,
whose exit has been blocked by pipeline road is a wrong statement. We have a sarkari nali and a sarkari chak road adjacent to our
land which has been illegally taken under uncontrol by M/s GEPL and has dumped 20feet plus unprocessed garbage over it and their

illegal dumping is on. Due to this illegally dumped unprocessed garbage mountain, the sarkari nali and sarkari chak road has been
blocked. We also request you to appoint an officer untill this matter is resolved completely.

Current Status Under process
Date of Action 07/11/2023

Officer Concerns To

Officer Name Shri Bhaskar Pandey (Joint Secretary)

Organisation name Uttar Pradesh

Contact Address Chief Minister Secretariat , Room No. 321, U.P. Secretariat, Lucknow
Email Address bhaskar.12214@gov.in

Contact Number 05222226350




Details for registration nun%%? : MOCOP/E/2023/0024605 93

Name Of Complainant JAISHREE BANSAL
Date of Receipt 30/10/2023
Received By Ministry/Department Cooperation

Grievance Description

Cooperation >> Others

Photographs dated 29.10.2023 are attached for your record and information please. Corporation involved in dumping of legacy
waste is not listening to your orders. Instead of removing legacy waste from the chak road, the company is still dumping
unprocessed mixed waste over the chak road, that too day and night. (chak road situated on agriculture land khata number 00054,
between khasra number 6 and khasra number 7&8, located at jagjivanpur village, Ghaziabad, U.P. 201003). Please help in getting the
road cleared from garbage and provide easy and clear passage to the commuters.

Current Status Under process
Date of Action 30/10/2023

Officer Concerns To

Officer Name Shri Bhaskar Pandey (Joint Secretary)

Organisation name Uttar Pradesh

Contact Address Chief Minister Secretariat, Room No. 321, U.P. Secretariat, Lucknow
Email Address bhaskar.12214@gov.in

Contact Number 05222226350




Details for registration nurﬁt?rg : DARPG/E/2023/0028505 94

Name Of Complainant JAISHREE BANSAL
Date of Receipt 22/10/2023
Received By Ministry/Department Administrative Reforms and Public Grievances - Nodal Agency

Grievance Description

Under which law, GNN is dumping this unprocessed mix waste over the chak road and over the land under question in the matter
0.A. 75/2023 before Hon'ble NATIONAL GREEN TRIBUNAL, NEW DELHI. Photograph attached for your reference

Current Status Grievance received
Date of Action 22/10/2023
Officer Concerns To
Forwarded to Administrative Reforms and Public Grievances - Nodal Agency
Officer Name
Organisation name Administrative Reforms and Public Grievances - Nodal Agency
Contact Address
Email Address

Contact Number
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